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(ii) A copy of the Review (Hindi 
.and English version) by the Govern-
ment on the workimg of the Council of 
Scientific and IOOu trial Re earch, New 
Delhi, for the year 1980-81. 

(3) A taternent (Hindi and £ngli h 
ve~ion ) showing rea ons for delay in 
laying the papers mentioned at (2) 
above. [Placed ill Library. See No. 
LT-4184/82] 

( 4) A ~opy of the A nmu al Report 
' (Hindi pnd English version) ()f the 
'Tat a In titute of Fundamental Resear",h, 
Bombay for the 1979-80 along with , 
audited accounts. 

(5) A statement (Hindi and nglIsh 
ver,jon) regarding (1) Review by the 
<Jevernment om the working of the Tat· 
Instit te of Fundamental Research, 
Bombay, for the year 1979-80 and (ii) 
reasOns for delay in laying the papers 
mentioned at (4) above. [Placed in 
Library. See No. LT-4185/82.] 

EPORT OF AND R VIEW ON GRIH KALYAN 
KeNDRA, NB,W DE HI AND OF CENTRAL 

ERVlCES CONTROL BOARD, NEW D LHI 
FOR 1980-81, NOTIFICATION UNDER 

NSTITUTJON, AND NOTIFICATIONS tINDER 
ALL-INDIA SERVICES ACT, ETC. 

THE MTNISTER OF STATE IN THE 
. ·INISTRY OF HOME AFFAIRS AND 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI P. VENKATASUB-

AIAH): J beg to- lay on the Table: 

( 1) A copy each of tho" following 
pap rs (Hindi and English versions):-

(ii) Annual Report of the Grih 
Kalyan Kendra, New Delhj, for tile 
year 1980-81 along with Audited 
Accounts. 

(ii) Review hy the Government 
·on the working of the Grih Kalyan 
K endra , New Delhi, for the year 
19 0·81. ,r Placed in Library. Sc" 
No. T-4186/82] 

(iii) Annual Report of the Cent-
ral Civil Services Control Board 
New Delhi, for th~ year, 1980-81 
. long with Audited Accounts. 

(iv) Review by the Government 
on the working of the Cel'ltral Civil 

ervi e Control Board, New Delhi 
fo th_ year, 1980-81. [Placed in 
Lfbmry. S ' (! No. LT-4187/82]. 

(2) A c py each of the following 
Notification (Hindi and Engli5h v r ions ) 
under article 320(5) of the Constitu-
tion:-

(i) G.S R. 480(E) publihed in 
Gazette of India dated the 29th May, 
1982 containing Corrigemdum tD Noti-
fication No. G.S.R. 73 published in 
Gazette of India dated the 23rd Jan-

. uary, 1982. 

(ii) Th~ Union Pu ii ~ , ervice 
Commission ( emp ion from O')D-

sultati n Second Amendment Re-
gulations, 1982 publi'shed in Notifica-
tion No. G.S.R. 481 in Gazette of 
India dated the 29th :May, 19~2. 

[Placed ill Library. See No. LT~-

4-188/82] 

(3) A coPy each of the following 
Notifications (Hindi and English ver-
sion) under ub-section (2) of e tion 
3 of All- India Service Act, 1951:-

(i) The Indian Forest Servi;6 
(Fixation of Cadre Strength), Second 
Amendmeot Regulations, 1982, pub-
Ii hed in Notification No. O.S.R . 
354(E) in Gazette of India dated the 
26th April, 1982. 

(ii) The Indian Fore t Service 
(Pay) Second Amendment Rules, 
1982. published in Notification No. 
G.S.R. 355(E) in Gazette of lndia 
dated th 26th April, 1982. 

(iii) The Indian Forest ~ _ rvice 
(~'i\at;on of Cadre Str ength) Third 
A mcn c ment R_gu ations, 1982. p Ib~ 
li"hed in Notification No. G.S .R. 356 
(E ) i 1 Gazette of India dated the 
27 th April, 1982. 

(i v ) The Indian Forest ~ervlce 

(Pay) Third Amendment Rulel\, 1982,. 
published in Notification No. G.S.R. 
357(E) in Gazette of India dated 
the 27th April, 1982 . 
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(v) The Indian Administrative 
Service (FiXation of Cadre Strength) 
Second Amemdment Regulations, 
1982, published in Notification No. 
G.S.R. 419 in Gazette of India dated 
the 8th May, 1982. 

(vi) The Indian Administrative 
Service (Pay) Fir t Amendment 
Rules, 1982, published in Notification 
No. G.S.R. 420 in Gazette of India 
datedthe 8th May, 1982. 

(vii) The Indian Administr~~ve 
Service (Fixation of Cadre Strength) 
Third Amendment Regulations, 1982, 
publi hed in Notification No. O.S.R. 
421 in Gazette of India dated the 8th 
May, 1982. 

(viii) The Indian Administrative 
ervice (Pay) Second Amelldment 

Rule, 1982, publi hed in Notificati::m 
No. G.S.R. 422 in Gazette of India 
dated the 8th May, 1982 

(ix) The Il'1dian Police 3~l'vi.:e 
( ixation of Cadre Strength) ~C!cond 
A mendment Regulation";;, J 982, pub~ 

li~h d in otifi c~ltion No. G.S.R. 478 
in Gazette of India dated the 29th 
May, 1982. 

(x) The Indian Police Service 
(Pay) Second Amendment Rule, 
1982, published in otification No . 
G .. R. 479 in Gazette of fndia datcd 
the 29th May, 1982. 

(xi) The Indian Forest Service 
(Fixation of Cadre Strength) Four~h 

Amendment Regulations, 1982, pub-
lished in Notification No. G.S.R. 438 
(E) in Gazette of India dated the 31st 
May, 1982. 

(xii) The Indian Forest Service 
(P~y) Fourth Amendment Rules, 1982 
publi hed in Notification No. 
G.S.R. 439(E) 11'1 Gazette of India 
dated the 5th June, 1982 

- (xiii) The Inditau AdmInistrative 
Service (Pay) Third Amendment 
Rules, 1982, published in Notification 
No. G.S.R. 510 in Gazette of India 
dated the 5th June, 1982. 

(xiv) The Indian Administrative · 
Service (Fixation of Cadre Strength) 
Fourth Amendment Regulatioos, 1982, 
publLhed in Notification No. G.S.R. 
511 in Gazette of ndia dated the 
5th Jun, 1982. [Placed in Library. 
See o. LT-4189/82] 
(4) A copy of Notification No. 954/ 

Special Cell/PHQ (Hindi and Engli~h 
versions) publi bed in Delhi Gazette 
dated the 30th April, 1982 making cer-
tain amendments to the Regulations for 
keeping place of Public Entertainment , 
in the Union Territory of Delhi, 19 0, 
under sub-section (2) of section 148 
of th D elhi Police Act, 1978. [Placed 
ill Lihrary. See No. LT-4190/82.J 

(Interruption) 

~Sli&l ~~ : ~ f~~~' ~ 'T~ 
~. I f~~!IT1 cf. f~~ Cf}~ ~~ ~. I 

( oq?fqr;f ) 

Notification undcr Employees' Provi-
dent Fu nd" and Miscellaneou Provision. 
Ac!, Ann u:ti A counts etc. of mployecs~ 

F amily Pc,sion Scheme etc. 

THE MINI TER OF PARLIAMEN-
TARY AFFAIRS AND WORKS ANI). 
HOUSING ( HRI !HISHMA NARAIN 
SI! (; H): on Behalf of Shl i Dharamvir,. 
I heg to loy On the T ahle:-

(]) A cory each of the following 
otifications (Hindi and English v"r-

-ion,;) under lib sl..ction (2) of . ection 
7 of the Employees' Provident Fund 
and J Ii C'~ll ancoli Provisions Act, 
1952 :-

(i) The Employee' Provident 
Funds (Second Amendment) Scheme, 
1982, published in Notification No. 
G.S.R. 393 in Gazette of India dated 
the 17th April 1~82. 

(ii) The Employee'S' Provident 
Funds (Third Amendment) Scheme, 
1981, published in Notificat ion No. 
G .S.R. 437 in Gazette of India dated 
the 8th May, 1982. 

[Placed ill Library. See No. LT-4191/' 
82]. 

(2) A copy of the Annual Accoumts. 
(Hindi and English versions) of the: 
Employees' Family Pension Scheme~ 

1971 fOr the year 1971-72 to 1980'-81. 


